
NOTICE 

Advo a•es/Litigants are iequested to supply copy of paper bookfinterim/final 
rders passedby this Hon'ble High Court along with status in REA No. 1501 of 
1995 titled as "Parkash Cha1nd Vs. Union of India" to Reconstruction Cell, for 
econsruCion of burnt documents. 

Superitnendent 
(Reconstruction Cell) 
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